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[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

[ For Monday,17th October 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]

BEFORE:
HONOURABLE MR. JUSTICE SOUMITRA SAIKIA
COURT NO: 15
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
WITHDRAWAL
1 Bail AppIn./2661/2022 AKSHED ALI MR. ] AHMED PP, ASSAM
B/O Versus MR. A A SIKDAR
THE STATE OF ASSAM MS A HUSSAIN
MOTION (BA)
2 Bail AppIn./2655/2022 RUPESH KUMAR ROY MR. A K SINGH PP, ASSAM
B/O Versus
THE STATE OF ASSAM
3 Bail AppIn./2692/2022 SANKAR SOREN AND 3 ORS MR. P J SAIKIA, SR. ADV PP, ASSAM
B/O Versus MS. M KECHII
THE STATE OF ASSAM
4 Bail AppIn./2697/2022 MD TAFIK AHMED @ TAUFIK AHMED MR. T HUSSAIN PP, ASSAM
B/O Versus
THE STATE OF ASSAM
MOTION
5 Crl.Rev.P./323/2022 MD. MUKSEDUL RAHMAN AND ANR MR. T CHUTIA PP, ASSAM
WITH LCR 1 FILE, FIXED Versus
THE STATE OF ASSAM
6  Crl.Rev.P./502/2022 ANJAN NATH @ ANJAN KR NATH MR. A BHATTACHARJEE PP, ASSAM
B/O Versus MR. ] SARMAH
THE STATE OF ASSAM AND ANR
WITH
I.A.(Crl.)/607/2022 ANJAN NATH @ ANJAN KR NATH MR. A BHATTACHARJEE PP, ASSAM
in Crl.Rev.P./502/2022 Versus MR. ] SARMAH
THE STATE OF ASSAM
7  Crl.Pet./1063/2022 EUNUS ALI MR. T HUSSAIN PP, ASSAM
B/O Versus
THE STATE OF ASSAM AND ANR
8 AB/3035/2022 AJAY HAZARIKA AND 3 ORS MR. | H SAIKIA PP, ASSAM
B/O Versus MR. B BORAH
THE STATE OF ASSAM MR. K KALITA
MS L HMAR
R K HAJONG
9 AB/3042/2022 RATO DOYE MR. B HALDAR PP, ASSAM
B/O Versus
THE STATE OF ASSAM
BAIL HEARING (BA)
10 Bail AppIn./2319/2022 VINOY KUMAR MR. A M KHAN PP, ASSAM
FIXED Versus MD. K ALI

THE STATE OF ASSAM
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11 Bail AppIn./2386/2022 MD RAJIB ALI M N KHAN PP, ASSAM

FIXED Versus
THE STATE OF ASSAM
12 Bail AppIn./2481/2022 GRICH MOCHAHARI MR. K N KALITA PP, ASSAM
B/O Versus MR B ISLAM
THE STATE OF ASSAM
ORDERS
13 Crl.Rev.P./492/2022 BADRUL HUSSAIN LASKAR AND 3 ORS. MR. A C BURAGOHAIN PP, ASSAM
FIXED Versus MR. H. BURAGOHAIN
THE STATE OF ASSAM MS. H BORAH
HEARING
14 Crl.Rev.P./381/2015 NANDA CHAKLADAR MR.G GOSWAMI MR ) C BORAH
WITH LCR 3 FILES, FIXED Versus MR.M PHUKAN PP, ASSAM
SMT SAKTIMAI CHAKLADAR and ANR. MRK K DAS
MS.S KALITA
MRT K BHATTACHARYYA
LEAVE NOTE OF ADVOCATES FOR 17/10/2022
1) MR S SARMA 02-09-2022 To  26-10-2022
2) MR. A K BHUYAN 26-09-2022 To 18-10-2022
3) MR. D BANERJEE 25-09-2022 To 17-10-2022
4) MR. ] AHMED 19-10-2022 To  21-10-2022
5) MR. S K SAHARIAH 19-10-2022 To 31-10-2022
6) MR | AHMED 18-09-2022 To  31-10-2022
7) MR. R HUSSAIN 30-09-2022 To  27-10-2022
8) MS. M DAS 19-10-2022 To 21-10-2022
9) MS S CHAKRABORTY 19-10-2022 To  22-10-2022
10) MS. | PAUL 13-10-2022 To  30-10-2022
11) MR. AMLAN DUTTA 19-10-2022 To  21-10-2022
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BEFORE:
HONOURABLE MR. JUSTICE ROBIN PHUKAN
COURT NO: 17
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)
1 Bail AppIn./2698/2022 RAFIQUL ALI MR. S MUNIR PP, ASSAM
B/O Versus MR. D ZAKARIA
THE STATE OF ASSAM
2 Bail AppIn./2699/2022 INZAMUL ISLAM @ INJAMUL ISLAM @ MR H K] AHMED PP, ASSAM
B/O IZHAR UDDIN
Versus
THE STATE OF ASSAM
3 Bail AppIn./2700/2022 SAHIDUL ISLAM AND ANR MR. A PARAMANIK PP, ASSAM
B/O Versus P. KALITA
THE STATE OF ASSAM
4 Bail AppIn./2701/2022 BILAYET HUSSAIN MR. S K DAS PP, ASSAM
B/O Versus MR R KARIM
THE STATE OF ASSAM MR D BARMAN
MOTION
5 Crl.Pet./1058/2022 AMZED ALI AND ANR MR J CHUTIYA PP, ASSAM
B/O Versus MS. S KEMPRAI
THE STATE OF ASSAM
6 AB/3043/2022 SANJIT KUMAR RAY MR. | H SAIKIA ASSTT.S.G.I.
B/O Versus MR. B BORAH
THE UNION OF INDIA MR. K KALITA
MR. M R CHOUDHURY
7 AB/3044/2022 JALAL UDDIN AND ANR MR. A M BARBHUIYA PP, ASSAM
B/O Versus MS A BEGUM
THE STATE OF ASSAM
8 AB/3045/2022 MONSOOR AHMED MR. M ISLAM PP, ASSAM
B/O Versus
THE STATE OF ASSAM
9 AB/3047/2022 KURBAN ALI AND 24 ORS. MS. P BORAH PP, ASSAM
B/O Versus
THE STATE OF ASSAM
10 AB/3048/2022 MD AHAD GANI KHAN MR. B M CHOUDHURY PP, ASSAM
B/O Versus MR. U CHOUDHURY
THE STATE OF ASSAM
11 AB/3049/2022 RAHIM UDDIN CHOUDHURY MR. S ROY PP, ASSAM
B/O Versus MR. M H LASKAR
THE STATE OF ASSAM M. HOSSAIN

BAIL HEARING (BA)
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12 Bail AppIn./2619/2022 RAHUL AMIN . MR. A CHAUDHURY PP, ASSAM

FIXED Versus MR. P K DAS
THE STATE OF ASSAM MR. P MAHANTA
MR. D BORA
MR. N MAHAJAN
13 Bail Appln./2643/2022 JADUMONI DEKA MR. A CHAUDHURY PP, ASSAM
FIXED Versus MR. P K DAS
THE STATE OF ASSAM MR. D BORA
MR. N MAHAJAN
14  Bail AppIn./2659/2022 JADUMONI DEKA MR. A CHAUDHURY PP, ASSAM
FIXED Versus MR. P K DAS
THE STATE OF ASSAM MR. D BORA
MR. N MAHAJAN
HEARING
15  Crl.Rev.P./146/2021 DHYAN FOUNDATION MR. DITUL DAS MR. P NEOG (R-2)
FIXED Versus MR. R RAHMAN MR. T CHUTIA (R-3 TO 8)
THE STATE OF ASSAM AND 7 ORS. MR. B ) TALUKDAR PP, ASSAM
MR P R SARMA
LEAVE NOTE OF ADVOCATES FOR 17/10/2022
1) MR S SARMA 02-09-2022 To  26-10-2022
2) MR. A K BHUYAN 26-09-2022 To  18-10-2022
3) MR. D BANERJEE 25-09-2022 To  17-10-2022
4) MR. J AHMED 19-10-2022 To  21-10-2022
5) MR. S K SAHARIAH 19-10-2022 To  31-10-2022
6) MR | AHMED 18-09-2022 To  31-10-2022
7) MR. R HUSSAIN 30-09-2022 To  27-10-2022
8) MS. M DAS 19-10-2022 To  21-10-2022
9) MS S CHAKRABORTY 19-10-2022 To  22-10-2022
10)  MS.JPAUL 13-10-2022 To  30-10-2022
11)  MR. AMLAN DUTTA 19-10-2022 To  21-10-2022
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